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e have hearo 	0B.L •N.SWqmy 1erned couns'-1 

appearing for thetitiorr and Mr.L).N.Mishra learned 

s,anding Counse1(Ril\ay ).Hearing is concluded. 

JudgmentL I s djcta- ed and prononced inopen court vjde 
in OJ No.173 of 11993, 

separate shets attached tocord.ZhuS,th€ application 

is accorQiflgly disosed of.N costs0 	1 

'lice -C h airman 

Meroroto  


